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OA No.290/00129/2014 
Date of Order: 25.07.2016 

Mr. Vijay Mehta, counsel for applicant. 
Mr. ·vinit Mathur, counsel for respondents. 

Learned counsel for the applicant wishes to 

withdraw this OA. Accordingly, the OA ·is dismissed as 

withdrawn. 
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Administrative Member 
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[Dr. Murtaza Alil 
Judicial Member 


